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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
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Original Application No. 155 of 2025, Kolkata
r Section 14 read with section 15, 18 (1) & (2) of the NGT, 20 10)°

(Unde
IN THE HIGH COURT AT CALCUTTA
CIVIL REVISIONAL JURISDICTION
APPELLATE SIDE
In the matter of:
Rajeev Kumar, House No. 65, Near
Argora  Railway Station,  Gauri
Shankar Nagar, Doranda, Ranchi -
834 002, Email Id. -
. rajeevkumarad@gmail.com, M.
“ﬁ@?” 0431399182
_ ut»‘ﬁ%? / ... Petitioner
(\:f;“‘ﬁ*’?ﬁ““ ,- Vs-
?’(\o&‘:oﬂm | State of Jharkhand, through its
G Chief Secretary, Chief Minister’s
.\§\§ Secretariat, Project Building, H.E.C.
$ Campus, Dhurwa, Ranchi — 834 004,
‘\% Jharkhand, Email - ¢s-jhr@nic.in.

o 2. Principal Secretary, Urban
\{)/f Development and Housing
@f’f Department, Government of
3 Jharkhand, 4th FloorProject Building,

Dhurwa, Ranchi - 834 004,
J harkhand, Email -

ud.secy(@ogmail.com.

e
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3. Jharkhand State Pollution Control
Board, through Member Secretary, TA
Building, H.E.C. Campus, Dhurwa,
Ranchi — 834 004, Jharkhand, Email

Id - chairman@jspcb.nic.in.

4. Ranchi Municipal Corporation,
through Municipal Commissioner,
Kutchery Road, Email -
ceo(al‘ranchimunicigal.com, Ranchi -

834 001.

... Respondents

RMS OF

AFFIDAVIT ON BEHALF OF THE RESPONDENT NO. 4 IN TE
THE ORDER DATED APRIL 7, 2026

av, Son of - Gautam Pandey, residing at Ashok Nagar

I, Shushant Gaur
Municipal Corporation, do

Ranchi, holding the post of the Ranchi

hereby state as follows:
Municipal Commissioner. I have read and

1. I am the Ranchi
bove matter and am duly

understood the pleadings filed in the a

authorized and competent to affirm the instant affidavit.

2. That the present Original Application No. 155/2025/EZ has been

filed alleging pollution of Harmu River due to discharge of

untreated sewage, dumpin
g of Sewage Treatment Plants (STPs)

g of solid waste, encroachment and

alleged non-functionin
established under the Harmu River Rejuvenation Project carried

d Urban Infrastructure Development Company

p

out by Jharkhan
Limited (JUIDCO).




e

X
That Respondent No. 4, Ranchi Municipal Corporation (RMC), is a
statutory urban local body constituted under the provisions of the

Jharkhand Municipal Act and is entrusted with municipal

functions within the Ranchi Municipal area.

That the allegations made in the Original Application are based
upon selective photographs, media reports and personal
observations of the applicant. The applicant has not placed on
record any scientific study establishing‘ that the entire pollution
load in Harmu River is attributable solely to Ranchi Municipal

Corporation.

That Harmu River passes through densely populated urban areas
of Ranchi and receives wastewater from various sources generated
over several decades. The issues relating to restoration and
rejuvenation of the river are historical in nature and require

coordinated action by multiple Government departments and

agencies.

That the Government of Jharkhand has undertaken the Harmu
River Rejuvenation and Conservation Project through Jharkhand
Urban Infrastructure Development Company Limited (JUIDCO),
which is the executing agency responsible for implementation of
major sewerage infrastructure, construction, operation and

upgradation of STPs and allied works under the project.

That several Sewage Treatment Plants (STPs) based on Phytorid
Technology have been established along the Harmu River corridor

with capacities including 1.0 MLD, 1.5 MLD and 2.0 MLD at

different locations for treatment of intercepted sewage before
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8. That RMC has continuously coordinated with JUIDCO and other
Government agencies for execution of the Harmu River

Rejuvenation Project and for addressing issues relating to sewage

management and environmental protection.

9. That immediately upon receiving directions from the Hon’ble
Tribunal vide order dated April 7, 2026, RMC initiated collection of
updated information from the concerned executing agencies and

departments. Accordingly, correspondence was issued to JUIDCO

seeking detailed information regarding:

¢ Present status of all STPs associated with Harmu River;
e Operational performance and capacity utilization of STPs;
o Measures adopted to prevent discharge of untreated sewage;

 Monitoring and water quality testing activities;

e Future action plan and timelines for completion of pending

works.

10. That the information sought by the Hon’ble Tribunal concerning
sewerage infrastructure, STP performance, project implementation
status and remedial measures is substantially available with.

(\Q'\'Q JUIDCO, 'being the nodal executing agency for the Harmu River
$ Rejuvenation Project.

% 11. Immediately after passing of the said order, the officials of RMC

carried inspection of the entire stretch of Harmu River on dated
09.06.2026 and found 92 points from there solid waste was being
discharged in the said river. Apart there from, they found various
encroachers at the river bank who were also causing pollutions. In

this regard a copy of the inspection report is annexed and marked

- with the letter “A”.
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12. Accordingly, in order to prevent the discharge of such sold waste in
the river, RMC has undertaken measures for prevention of solid
waste entering the river system at he said 92 points. For such

purpose, RMC has decided to install Drainage screens and MS

grating structures at various drain outfalls falling into Harmu River
to arrest floating waste and prevent direct dumping of municipal

solid waste into the river channel.

13. That in furtherance of its efforts to prevent municipal solid waste
and floating debris from entering the Harmu River through storm-
water drains and outfalls, Respondent No. 4 has installed Mild
Steel (MS) grating/screen structures at various drain discharge
points. One such MS grating structure has been installed at a
concrete drain/outfall near Karam Chowk Road, Vidya Nagar,
Harmu, Ranchi, for interception of floating waste and prevention of
direct discharge of solid waste into the river system. The structure
is intended to facilitate periodic removal of accumulated waste and
reduce the pollution load entering the river channel. For such
purpose RMC has spent a sum of Rs. 24,12,600/-. In this regard a
copy of details of the such MS) grating/screen structures along

with the money spent is annexed hereto and marked as “B”.

14. That a site inspection photograph dated 25.02.2026, geo-tagged at

‘\§? approximately Latitude 23.363876° and Longitude 85.302758° in

§ the Harmu area of Ranchi, evidences the existence of the aforesaid
Q,\ MS grating/screen installed across the drain channel. The
qjv - photograph demonstrates that physical measures have been
undertaken by Respondent No. 4 for screening and trapping solid

waste before it reaches the river system. A copy of such photograph

is annexed and marked as “Cc”.

/2
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15. That the installation of such screening mechanisms forms part of
the continuing measures adopted by Respondent No. 4 for

protection of the Harmu River, and regular cleaning and

maintenance activities are undertaken to ensure effective

ect to accessibility and

functioning of such structures, subj

operational requirements.

16. In addition to the aforesaid, in order to reduce and remove the

encroachments at the bank of th

pollution, RMC has initiated anti-encroac

e river, which was causing
hment drive which has

resulted in reduction of such encroachments. In this regard, a

encroachment drive along with supporting
d and marked as «p”. During such drive,

een fined and encroachments removed.

report of such anti-
photographs is annexe

several encroachers have b

17. That the work relating to interception, diversion, treatment and

disposal of sewage is a continuing Pprocess and depends upon

completion, operation and integration of sewerage infrastructure

being executed under the Harmu River Rejuvenation Project.

18. That RMC has never abdicated its statutory responsibilities and

continues to discharge its municipal obligations in coordination
with State authorities, JUIDCO and other concerned departments

r% for restoration of Harmu River and improvement of environmental
3 conditi
ions
S 4
Ny

19. That RMC is committed to complying with all directions issued by
the Honble National Green Tribunal and is taking steps for
strengthening monitoring mechanisms, preventing discharge of

untreated sewage, improving waste management practices and

\supporting the completion of pending infrastructure works.

/2
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zl(':z;hsyl:zz Ij;v:j;z}e{d in the f?resent. matter require coordinated
‘ eholders including Urban Development and
Housing Department, JUIDCO, State Urban Development Agency
(SUDA), Jharkhand State Pollution Control Board (JSPCB) and
Ranchi Municipal Corporation.

21,

That Respondent No. 4 respectfully submits that substantial efforts
are being undertaken for rejuvenation of Harmu River and that any
remaining deficiencies are being addressed through ongoing

remedial measures and infrastructure improvements.

22. That Respondent No. 4 undertakes to place before this Hon’ble
Tribunal updated status reports, remedial actions taken,
coordination measures with JUIDCO and future timelines as and
when the information is received and consolidated from the

concerned executing agencies

23. That the contents of the Counter Affidavit are true and correct to
the best of my knowledge and belief and based on the official

records maintained by the Petitioner Corporation. No part of it is

‘\§\? false and nothing material has been concealed there from.
S |
N 24. That the annexures, if any, are true copies of their respective
‘\\ originals.
2.9-0b-2b
Deponent

VERIFICATION
Verified at Ranchi on this the ___ day of June, 2026, that the content of

the above affidavit are true and correct to the best of my knowledge and

% -0b->5

eppnent

5

9
, 3 -
Signature attesz-eé on
dentification of Lawyer




AR = _of

Prafera; JFE TR, il
g e, i, T — 834001 _

e-mail :- support@ranchimunicipal.com

yfaded

T A B WH-—FRT B, Arerdeeor/ Svifgr &g A
WWWW%{O$WWWW%IET§ﬁ$
WW%@W%QWW?&E%WW(WHWWSTP
(Phytorid Technolony) &1 ffor fpar AT T |

| sow0 | STP Phytorid J— I
Technolony)
1 STP-01 1.5 MLD e akalhil 4
2 STP-02 1.0 MLD aTeT effacd, feradrs]
3 STP-04 2.0 MLD e = 9
4 STP-05 1.5 MLD SR greaEr)
5 STP-06 2.0 MLD SRTad grean(aren)
6 STP-07 1.0 MLD 21 RraferT |ex @ fAde
gfean(sm)
7 STP-08 1.5 MLD FeT ureRT (S18A)

wuﬁﬁwﬁwﬁmmﬁﬁﬁﬁmﬁé
@a@wwvﬁwﬁﬁﬁ@aﬁmmww
qﬁ—cﬁgngﬁomletwaﬁﬁwwww‘%‘la?ﬁ?ﬂﬁgzvnaﬁ
Waﬁmmm iy R T Sewerage Treatment % fohar=aa+
?@JuidcoWSTPWﬁWWW%! sTP & Fdlaq Ud
fparaay B gt ¥ Juidco B HRITAI YATh 78/Sanitation fe=im
09.06.2026 ERT UAMER f&dT T € |

| ! W A
Qo B b o



| W - X
Office: Ranchi Municipal Corporation, Ranchi. 834001

Kutchery Road, Ranchi, Pin —
Email: support@ranchimunicipal.com -~

Report

The Ranchi Munic[pal Corporation and JUSCO Ltd. have undertaken
work to clean, beautify, and restore the Harmu River. To protect

the Harmu River, JUSCO has constructed STPs (Phytorid Technology)
at seven locations along the Harmu River.

H0O¥0 TP (PhYtOI'Id Capacity place
Technolony)

1 STP-01 1.5 BILLION Harmu Muktidham .

2 STP-02 1.0 BILLION Aastha Hospital, Hindpiri

3 STP-04 2.0 BILLION Radisson Blue Bridge

4 STP-05 BILTON] Amravati Chutia (left)

5 STP-06 2.0 BILLION Amravati Chutia (right)

6 STP-07 1.0 BILLION 21 Chutia (left) near the Shivalinga
temple |

7 STP-08 15 BILLION Big skirt (right) |

Also, Ranchi Municipal Corporation has conducted a survey of the
small and big drains falling into the Harmu iver and is installing nets at the outlets of -

the drains to prevent garbage and plastic from falling into the river. Currently,
the work of installing nets on 92 drains is in progress. STP has been constructed by

Juidco for the implementation of sewage treatment. Regarding the operation
and implementation of STP, correspondence has been made to Juidco through

office letter no. 78/Sanitation dated 09.06.2026.

\ W
N e by o
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{SANITATION SECTION}
KUTCHERY ROAD, RANCHI, PIN — 834001

-}7 e-mail: - mport@ranchimuniciQaLcom
Letter No .%Suniialion

¢t
Date 0., /06/2026
To,

The Project Director (Technical)

Jharkhand Urban Infrastructure Development Company Limited (JUIDCO)
Ranchi, Jharkhand.

Sub]ec.l: Submission of information relating to Harmu River Rejuvenation Project for
compliance before Hon'ble NGT in OA No. 155/2025/EZ.

Please refer to Letter No. SUDA/NGT/OA1 550f2025/E2/63/2026/759 dated 05.06.2026
recelved from the Director, State Urban Development Agency (SUDA), regarding submission of
a compliance report before the Hon'ble National Green Tribunal, Eastern Zone Bench, Kolkata,
tn OA No. 155/2025/EZ (Rajeev Kumar vs. State of Jharkhand & Others).

In this connection, it is observed that the Information sought by SUDA pertains to the Harmu River

Rejuvenation Project, including the status of Sewage Treatment Plants (STPs), sewerage
infrastructure, project implementation, monitoring activitles,
undertaken under the project. Since JUIDCO is the exec
requisite information is available with your office.

and remedial measures being
uting agency for the said works, the

Accordingly, you are requested to furnish the following details urgently:

+ Present status of all STPs associated with Harmu River, including capacity, operational
performance, and timelines for making them fully functional.

» Steps taken to prevent discharge of untreated sewage, including interim measures adopted.

« Coordination between RMC and JUIDCO in implementing remedial measures under the
rejuvenation project.

+ Details of monitoring, water quality testing, and any corrective actions initiated in compliance
with Tribunal directions. ‘

« Future action plan with clear timelines for completion of pending works.

The matter is being monitored by the Hon'ble National Green Tribunal and the information is
required for preparation and submission of o -consolidated compliance report. You are
therefore, directed fo furnish the above information to this office within two (02) days poslﬂvely'
so that further necessary action may be taken within the stipulated timeline. '

This may be accorded top priority. \

NI
S

Add. Municipal Commissioner
Ranchi Municipal Corporation
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Inspection: Preparations
to revive the Harmu River

Municipal Commissioner Sushant Gaurav inspecting the Harmu River with his team on Tuesday.

Ranchi, Senior Correspondent. The Ranchi  He closely reviewed illegal

Municipal Corporation has now begun  activities and the arrangements for
large-scale action to make the Harmu River clean,  pulblic toilets. Observing years of

beautiful, and encroachment-free. On accumulated silt, ‘bushes,fand
Tuesday, Municipal Commissioner Sushant  obstructions at many locations, he
Gaurav, along with the corporation's team,  directed the relevant branches to take

conducted a detailed inspection of the  immediate action. The Municipal

Harmu River area in Ward No. 23, Hindpiri. Commissioner directed the sanitation branch

The Municipal Commissioner discussed the  to expedite the desilting work throughout
current condition of the river, obstacles inthe flowof  the river area with the help of Poclain

water, garbage spread on the river bank, encroachment,  and JCB machines.
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~ (Invoice-a) 1155

Receipt No. _....... il

Date 02/06/26

L

BODk NDHII'H sssseiaRssEs S RE Ry

Branch Name:- City Information Cell s

(1) Name of the person convicted: | Mr. / Mrs. / Ms{EFAMIRA GANTERPRISAS J
—q )N 39939 |

’

(2) Father's/Husband's Name : Mr / Late

[ Hindihihi Nahi Ground  #

-

(4) Type of act : -'-:t}-t".q" {U"‘ .6— W ( ./,'rdr' U 9“ 1
 No, take a bath | _

e —

(5) Penalty fee imposed under Section 27 of the v

Jharkhand Municipal Act 2011 or Clause ... ... 2., of the Bye-!awszegu'latinns. ~ _

[ hindpiti river village sec™

(6) place of action :

(7) Prescribed penalty fee  : Rs. (in figures) ...fW’ /" ........................................................

llllllll

(in WOrds) Vir @Nip.Ni5 /i

found a copy of the challan i - \(:\55 -

tttttttt

Signature > A \ \ Authorised issuing officer
| . ——

It is mandatory to pay the penalty fee mentioned in the challan within a maximum of
14 (fourteen) days, otherwise legal action will be initiated as per rules for recovery of the

penalty fee.
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(Invouce?é - > 3156 25(!
N eceipt no.
!

...............................................

Name:- City Information Cell | Date 02/06/26 ...
= 1
lame of person: Mr. / Mrs. / Ms. ZANUL 2K PA'NT'NG WORK .
LFE QeND minmdpin] RANEY ) |

pe of - -

. "3‘;(¥a— &]‘ﬁq‘ﬁ‘\l("
enalty fee imposed under Section P of tht.e ,,,,, 20/201 6 .;,....,.._. .....
unicipal Act 2011 and Clause L of the Rules!Regulations.

. LE QopD WNDPIRE YANCH )
enalty Fee: Rs. (ln ﬁgures) srsssssonmeciti X 1) )Y e N O

- —

und a copy of | | '

P el Authorised issuing office

ssddsnsnanss &

killer (in workds) ........ .n]..Ir‘“

T l..qﬂ.l‘..ll'...l L]

he penalty fee mentioned in the question is to be paid within a maximum period of 14
urteen) days, otherwise legal action will be initiated as per rules for recovery of penalty fee.
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Detall Estimate for 1 x 1'slze Dralnage screen

Installation of M.S. Grating (Jall) at the outlet points of drains falling into the Harmu river

Name of Work:
§ - g SRR e ————————— e —————————-—
!;:N‘; Item No. particulars or Item of Work No. | Length | Hreadth :)"’ oF Quantity | nit Rate (in Rs.) Amount (inRs.} |
o pepth | © | 1 i

5.00| Mos. 326.85 1634.25,

SNSRI

- |

Labour for cleaning the work site| g
before and after workeete e
Earthwork  in  excavation 10
foundationTrenches in ordinary soll
(vide classification ol soil item -A)
and disposal of excavated varth as
.B.C.D [obtained to a distance upto S50 M
5.1.1 [including all lir, leveling ramming
the foundation trenches, removing |
roots of tree shrubs all complete as !
per approved desigh bullding |
specification and direclion of L/ e e i
1.5 1.5

i

1

Praviding coarse clean sand In filling
in foundation trenches or in plinth
including ramming and watering In
layers not exceeding 150mm thick
with all leads and lifts including cost
of all materials, labour, royalty and
taxes all complete as per bullding
specification & direction of E/L(
Mode of measurement compacted

- |

volume).
. I, M

1 1.50 1.50 0.25

B.C.D.
5.1.10

Supplying and laying (properly as |
per design and drawing) rip-rap é
with good quality of Boulders dily {
packed including the cost of|

materials, royalty all taxes etc. but,
—
'_I:

excluding the cost of carriage all
complete as per specification and
jon of E/L

1 1.50 1.50 0.42 0.95| cft

Total| _ 0.95| cft
3 1756.40 52.69

: or 0.03| m

Providing and laying in position
f specified grade

cement concrete ©
excluding the cost of centering and
5 53.1.1 [shuttering - All work up to plinth
Jevel1:1.5:3 (1 Cement : 1.5 coarse
sand zone(lll): 3 graded stone

aggregate 20mm nominal size) - .
1 1.50 1.50 2.00 4,50 cft

Total 4.50] cft

or 0.13| m® 4961.73 ' 645.02

Supplying, fitting and fixing 16mm
dia M.S.gratings (inclusive) of one
25x 6mm M.S. flat for height
exceeding 1M. with necessary holes)
towindows making holes in
6 5.5.7 |choukhats, cutting bars to size,
fitting and fixing the same in
position, including straightening the
bars all complete as per building
specification and direction of E/I.

1 1 i 1.00] sft

B Y
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51, No. Btm Ne, Pamculcmﬁrnem of Wy TNn. f Longih ,f e o ;U“’m”w; Hiah ; fate (in n,;f Amssint (in fts.) 5
. —————— y | Depih ' ’ i ' i
- ’f “ | 000 m | , !
o0 K 1 RO ¥y |
— e —— ! [ aoonia) mr | doonl s
y M-19% Iron and Steel material i | | |
(d) _[Channnel Size In mm |
(0 {75x40(Gr.o)
For frame height 2°.9" i y 700/ n
T 21 m
e —— . o Z
——®7.24 Ky /m ’g';; Mt;r 16076 00 1901.90
or 4
g | M195 [TMT bars mgs/ﬁ?"ﬁﬁ‘ﬁﬁ;‘,
n S00D, Fe 550D )
() 116 mm (for hanging acrangemeny) |3 [ 7 ':g'l’ ,":
B i i ot .
LSO Kkg/m| | : o%;g i PR 468,93
Labour for fabricating, erecting, 1 |
hoisting and fixing in  position |
structural steel work iy RS. joist, |
channel, Angle, Tee, Nat, plate, latice
member, built up compound section
in column, girder, stair case, or truss
including cost of gusset plates,
9 5.5.28 holding down bolts. anchor plates at
all heights and depths, bolting,
weldlng(machlnlng wherever
hecessary) with applying a priming
coat of red lead paint all complete as
per approved drawing, building
specification and direction of E/I
1.96] K
| [Qty as per item no.(7) & (8) = 20 02 Mg' 25679.88 513.60
| | .
Supplying, fitting and fixing
250x20x6mm  L-type M.S.clamp
10 5.5.9  |properly fishtailed, including
making holes and setting the same
in 250x125x 75 mm-do- > 2.00] Nos 81.34 162.68
| |
to 10mm in thickness,
- IM-1146 ]MS Flats upto
L ” ” | | ; 0.91] mtr
I ] 3.9kg/mn-[ [ 3.57| kg
I ] , [ 0.04/VInta 4900.00 174,79
11 Carriage of Materail | | |
] fcorrsse [ ] | 017_ | m’ 117.54 19.98
I la) Earth ] L ’ e e . o
| [b) Local Sand — i ; - S7.78 :
0.11 m 417.3 45.90
¢) Stone Chips -
! . L] l Total 5901.56
Y A
J -
k4 T4-€ .\;j Qﬁ(g\qyxx
0
JE 6§ 4\5 \b EE
RMC, Ranchi RMC, Ranchi RMC, Ranchi



RANCHI MUNICIPAL CORPORATION
T , | | m | , _
Name of Work: ,/—smnm:mzoz of M.S. Grating (Jali) at the outlet points of drains falling into the Harmu river
M W | | | | ,
i -
w S1. No. M Particulars or Item of Work /055&@/ Unit / Cement / Sand / Chips Earth Coarse Sand
[P.CC (1:15:3)
M 1 * / 0.13 / me / o.o»/ o.om, 0.11
W 2 wmwﬂﬂu
M M._ 0.17 / m3 / / w 0.14
b3 Mﬁowdwm Sand / 0.02 ﬁ - / / ,
- ﬁ 0.02
/ / m’ / o.oL o.om, opL 0.14 0.02|
3 | Bags | 1l 1 m> | m> i m>
00 %2 |
4/ %\ 4 W = ,
1y /e 5/ TYraED \ D?w/ (o5

Pre

pT z

/&
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BANCHI MUNICIPAL CORPORATION
Detall Estimale for 2' x 2° size Drainage Screen

Name of Wory:
Installation of M.S. Grating (Jall) at the outlet points of drains falling into the Harmu river

| tnit . Rate(in Rs)! Amount (in Rs,) 5
| S M‘»MM‘__J

32625 1634,25!

1

m: [ ~T- r
Item No, Particulars or Item of Wark No. bength Breadth | i ]’)l: ':;] g Qu.mmy

———
1 Labour for cleaning the work sie| ; o
E i 500‘ Has

N before and after work eic i } ¢ ;

Earthwork  in  excavation  in NN B
foundationTrenches in ordinary <oil
(vide classification of soll item -A)
and disposal of excavated earth as
2 IB.LD |obtained 10 a distance uplo 50 M
S1.1 |including all lin, leveling ramming
the foundation trenches, removing|
roots of tree shrubs all complete as
per approved design, bullding

specification and direction of F/] S S e ]
1 LECHNS UL S A2 )

S5 CROU, |

T T i I’

|

f ' ‘
, [ - i
i

|

|

\

,

|

stz 2531

Providing coarse clean sand In Nlling ) i

in foundation trenches or in plinth : |

including ramming and watering In !

layers not exceeding 150mm thick | ‘

: B.C.p. |Withallleads and lifts including cost |

E 5.1.10 |of all materials, labour, royalty and
taxes all complete as per bullding

specification & direction of E/L(

Mode of measurement compacted |

volume). -

0.25 0.56| cft

cft
3 589.51

] Total] 056
11.79

or 0.02] m

Supplying and laying (properly as

per design and drawing) rip-rap

with good quality of Boulders duly

WRD |packed including the cost of]
5.6.8. |materials, royalty all taxes etc. but

excluding the cost of carriage all !

complete as per specification and

e 1 1.50 150|042 0.95 cft

[ : Total 0.95| cft

- or 0.03| m’ 1756.40 52.69

Providing and laying in position
cement concrete of specified grade
excluding the cost of centering and
shuttering - All work up to plinth
level1:1.5:3 (1 Cement : 1.5 coarse
sand zone(lll): 3 graded stone
aperegate 20mm nominal size) - = =

5 53.11

2.00 4.50] cft
Total 4.50] cft

645.02

or 013 m® 4961.73

Supplying, fitting and fixing 16mm
dia M.Sgratings (inclusive) of one
25x 6mm M.S. flat for height

exceeding 1M, with necessary holes)
towindows making holes in
6 5.5.7 |choukhats, cutting bars to size,
fitting and fixing the same in
position, including straightening the
bars all complete as per building
specification and direction of E/I.

£

4.00{ sH
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a te5a B § gfin 8
e srd ity posved l!t!:‘%”’"” Lot {7 '
b
i

g o i
e

T
ENe T benpth . Reeadin
; Popth

(SLNe. ItemNo Particulars or lem of Wark
g ; i i 1] l?_i §
SIS— i ¥ “;, mgl { ! SR i i
. e i i’ | ! aa‘» wi | #éiilf"!%l.\g 10 87,
F - | M98 iron and Steel material ! ! ! I : ﬁ ; i
! id]__iChannnel Size in mm i lf ! | | §
(1 ) [Sseo@edl b ! ;
ﬁ Forfameheght 40° [V 12 [ oo n | " :
, — S o Ldee : i
I ! ~TT1™ e i {
| = S 14 kg/m - ' 01, P } 15075 00 FPLERL
(e | WSS TNT barvof Fe 415 a1S0/Fel [ ; P
i 1) |500D, Fe 5500 S I I . | | ~ j
L v |16 mm (for hanging arrangement) | 2 e | | ) i§ :: ‘ : !
' D O Do/ 2 .
i @1.58 kg . T B DT R :"@ :5” B A01 94
5 S ] ot0s] M1 | 899000
Labour for fabricating, erecting,
s hoisting and fixing in  position
j structural steel work in RS. joist,
channel, Angle, Tee, flat, plate, latice
| member, built up compound section
} in column, girder, stair case, or truss
] including cost of gusset plates,
5 2 | 5528 |holding down bolts. anchor plates at
5 all heights and depths, bolting,
! welding(machining wherever
necessary) with applying 3 priming
coat of red lead paint all complete as
‘ per approved drawing building
j specification and direction of E/I A i
M- 3191 Ko YT
[ Qty as per item no. (7) & (8) = 0.03] MT 25679.88 s
r =1
Supplying, fitting and fixing
250x20x6mm  L-type M.S.clamp
10 | 559 |properly fishtailed,  including
making holes and setting the same
in 250x125x 75 mm-do- 5 2.00] Nos 81.34 162.68
MS Flats upto 10mm in thickness
10 | M-1146 (Sommwidth) = 3 3.00] it
0.91] mir
3.57] kg
0'04 qtﬂ:“a 4900.00 174.79
0.17 m’ 117.54 19.98
002 | ™ 357.78 116
0.11 m’ 417.3 45.90
Total 8565.62

| ) Stone Chips

B’ é ' ;
%)’ o™ %L%\W“K
1‘”‘;5 ’\L‘\ 0{ EE
RMC, Ranchi

RMC, Ranchi




Name of Work:

Installation of M.S. Grating (Jali) at the outlet poil
the Harmu river

ints of drains falling into

S1 No. Particul ﬂ_, i ewniey
ars or Item of Work wo.cman_@ Unit Cement Sand Chips Earth Sand
T iPCC (11153 _
w | o , m_ | ooy  ooa 009
IEarth
< 3
Coarse Sand / 0.0 / w? # / w 0.02
Total .
,P # m’ f c.cw, obL 0.09 0.14 0.02
i Bags 1 3 3
A\MJ)% ’ “ m m m’> m>
) Ve — -
-22 723 = &\ ~
{
- & qu/% 1
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Name of Work:

Item No.

e i o

Particulars or Item of Work

before and alter work (418

Labour for deaning the work site|

No

SR .

4

JB.LCD
5.1.1

Earthwork  |n excavation

n

foundationTrenchies iy ordinary soll
{vide classification of soll fiem -A)
and disposal of excavated earth as
obtained to a distance upto 50 M
Including all i, leveling ramming
the foundation trenches, remaving
roots of tree shrubs all complete as
per approved design, bullding
soecification and direction o E/],

Length

88

BANCIII MUNI( |
Detall Estimate

Installation of M., Grating (Jalr)

[ Breadih

FAL CORPORAT

or |
Deptl

|
{
-
|

—— .

e g IUH
1013 5.3 s12¢ Drilnage Screen

atthe gut)e

Lpolnts of dratpy Talling Into the Harmu river

r

, T .

Quantity ; Unlt | Kate (in Re.j. Amount (in P

- ———
5.40) ten 374 2% 160425

%, ¢ o
i
i

15

B.CD.
5.1.10

volume).

Providing coarse clean sand In flling
In foundation trenches or in plinth
including ramming and watering In
layers not exceeding 150mm thick
with all leads and lifts including cost|
of all materials, labour, royalty and
taxes all complete as per bullding
specification & direction of E/I(
Mode of measurement compacted

1.50

150 025

0.56| cft I

Total

0.56| cft

or,

0.02| m

—t—

per des
with good quality of Bo

WRD |packed Including the cost
. royalty all taxes etc. but

5.6.8. |materials,

ly as
Supplying and laying (proper

; fgn and drawing) rip-rap
ulders duly

of|

excluding the cost of carriage all

complete as per specification and

|direction of E/1

1.50

1.50 042

0.95| cft

Total

95| cft
g 52.69

or]

0.03| m® 1756.40

|

|

Providing and laying in position

cement concrete of specified grade
|excluding the cost of centering and

53.1.1 |shuttering - All work up to plinth

Jevel1:1.5:3 (1 Cement : 1.5 coarse

sand zone(lll): 3 graded stone

apgrepate 20mm nominal sizel

1.50

1.50]  1.50

3.38| cft

Total

3.38] cft

or

010 m’ 4961.73 496.17

towindows  making  holes

5.7 |choukhats, cutting bars to size,

fitting and fixing the same

specification and direction of E/I.

Supplying, fitting and fixing 16mm
dia M.S.gratings (inclusive) of one
25x 6mm M.S. flat for height
exceeding 1M. with necessary holes)

position, including straightening the
bars all complete as per building

in

in

i
]

9.00] sit | o)

N =

s



A Ello LK

; /“ T - —— !‘1‘1

: , .| Particula 0 . i A e | \'

L 1. No. item No iculars flrllcnl of Work No. | Length Breadth Ht. or ’ { [ e &‘xﬂ
[ L L epen | Quandty | unit | Rate in s Amount sy |\
/”-"_- i @90 K 5 —— [ or — l - 0.“9;{) ‘ m) - - l\j‘ \
- m2 T —

| —_— © | 7580 Kg B
— | M-195 |Ironand Steel material == - . peL M1 o 6295.{1:1
7 (d)_|Channnel Size in mm { I 4
(i) 175x40 (Gr. A)
For frame heipht 6'-0" 1
20 20.00( 1t
I or 6.10f m
@7.14 Kgz/m = 43.55 Ky
5 - = o.04] MT 75075.00 2oal0e
g | M-195 [TMT bars of Fe 415/Fe 41500 ’
'__ () |500D/ Fe 550D
16 mm (for hangin
v { g arrangement,
\ wall clamp and foundation ) 2 9 gty
o 274 m — |
1 - 4.33|_Kg " 267.96]
@1.58 Kg/m = God T ____§§22°;°3 267.96

Labour for fabricating, erecting,

hoisting and fixing in position

structural steel work in RS. joist,

channel, Angle, Tee, flat, plate, latice
member, built up compound section
in column, girder, stair case, or truss
including cost of gusset plates,
9 5.528 |holding down bolts. anchor plates at
all heights and depths, bolting,
welding(machining wherever|
necessary) with applying a priming| -
coat of red lead paint all complete as
per approved drawing, building
specification and direction of E/I ==

47.88] Kg :
Qty as per item no. (7) & (8) or 0.05] MT 25679.88 125399

Supplying,  fitting and fixing
250x20x6mm  L-type M.Sclamp
10 559 |properly fishtailed, including
making holes and setting the same

in 250x125x 75 mm-do- 5 ol Tes 3134 162.68
Jats upto 10mm in thickness
(50 mm 4 1.5 6.00| it
1.83| mtr
3.9kg/mtr 7.13| kg
0.07 "”‘l"‘a 4900.00 349.57
11 Carriage of Materail
a) Earth 0.14 m* 117.54 16.46
b) Local Sand 0.02 m’ 357.78 7.16
¢) Stone Chips 0.09 m’ 417.3 37.56
Total 13640.44
- 2 2520 Tad?S o
lafois 41° /@S/Q’MM
JE k: /ogAE \L\\
RMC, Ranchi ! EE

RMC, Ranchi RMC, Ranchi
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Name of Work:

Installation of M.S. Grating (Jali) at the outlet points of drains

falling into the Harmu river
SL.No. | Particulars or Item of Work D:m:znw/c_:n/ Cement Sand Chips | Earth | Coarse Sand
-
! PLE. (1153
. / I / 0.10 Tm/ 0.03 0.04| 0.09
M 2 {Earth
Mf M / . , m’ ﬂ | 0.14
| 3 ,nowﬂmm Sand / )
! Total 002 / m M / 0.02
L " , m’ 0.03 ‘
0.04] 0.09] 0.14 0.02
Twmmmf L ma . 3 3




ILANCH&J;'(JH'AL,(,UI(l‘(}lm'l 10N

Detall Bstmate for 4° x 4" slze Dralnage Screen
Name af Word: Installation of M.S. Greatlng (Jall) nt the ontlet polnts of dralng falllng Into the Harmu rivee

R - T 1 ; | ) i
’-S-I-.No. ——— Paritcalars or Hem of Wark No. | Length | fireadits } — Otantity ; finft | Tate fin l!':,]' At (in11s )
) | i | b

‘W“*‘mu—-w-»z e i e A S NN 2D o f
1 Labour for cleaning the work site 5 ‘
— beflore and aler work ot I R . i
Earthwork —In - oxcavatlon  In
foundationTrenches n ordinary soll
(vide classileation of soll item -A)
and disposal of excavated carth ng
2 | IBCD [obtained to a distance upto 50 M
511 |including all Un, levellng vamming
the foundation trenches, removing
voots of tree shrubs all complete as
per approved deslgn, bullding
cation and direction o E/1 =
1 1.6 1.5 217 4,88) cit

044 m'

1454 2%

§ |
]

5,00 hos | 126 44|
i 5
|

151,22, s

Providing coarse clean sand In filling
in foundation trenches or in plinth
including ramming and watering In
layers not exceeding 150mm thick
with all leads and lifts including cost
of all materials, labour, royalty and
taxes all complete as per building
specification & direction of E/L(
Mode of measurement compacted
volume).

B.CD.
5.1.10

Total 0.56| cft

or 0.02| m® 589,51 1179

Supplying and laying (properly as .
per design and drawing) rip-rap |
with good quality of Boulders duly
WRD [packed including the cost of
5.6.8. |materials, royalty all taxes etc. but
excluding the cost of carriage all
complete as per specification and
direction of E/I

1 1.50 150 042 0.95 cht
Total 0.95 cft
or 0,03| m° 1756.40 52.69

Providing and laying in position
cement concrete of specified grade
excluding the cost of centering and
5 5.3.1.1 |shuttering - All work up to plinth
level1:1.5:3 (1 Cement : 1.5 coarse
sand zone(lll): 3 graded stone
aggregate 20mm nominal size)

1 1.50 1.50 1.50 3.38] cft
Total 3.38| cft

or 0.10] m? 4961.73 496.17

Supplying, fitting and fixing 16mm
dia M.S.gratings (inclusive) of one
25x 6mm MS. flat for height
exceeding 1M. with necessary holes)
towindows  making holes in
6 55.7 |choukhats, cutting bars to size,
fitting and fixing the same In
position, including straightening the
bars all complete as per building
specification and direction of E/L

Tt 4| 16.00] sh

e e B Gl



K

| 9 | L TR R 1 Raate (iP5 | Amnunt (in e §
i Particulars or tem of Wyl | Na | Lenpth | Wreadth @ frepth , Juan £ | 2 3
B oo S s g i i ‘/[l"j r '
P | | 134 10) vy | o .
M"“lx—m,.,ﬂﬁ;ﬂﬁ;ﬂ R aan im;mﬁ | » 01 ,i 1733 g 78499 93L 102%”{
o and ieet e ] |
Channnel Sige mwm | : S }
75X 40 (Gr.A) o : r 20.00 N g
For frame height 6-.0° | 1] 20 ‘ et |
or frame height6™0" | 1 LA " 6.0, m | i
- e e il i . 4’)?" d'] { + 267 16
@nakgml || - T [ 7567500, W,
ur . Y et ?
8 | M-195 [TMT bars of Fe 415/Fc 4150/Fe o | I
() 500D/ Fe 550D S e Sy Sy I A S
(v) |16 mm (for hanging arrangement) | 2 9 e okl f i ]
T )
@1.58 Kg/m - 0.004] MT 66990.00; 287.9,
[
Labour for fabricating, erecting, i
hoisting and fxing In position |
structural steel work in RS. jolst,
channel, Angle, Tee, flat, plate, latice
member, bullt up compound section
in column, girder, stair case, or truss
including cost of gusset plates,
9 5.5.28 (holding down bolts. anchor plates at
all heights and depths, bolting,
welding(machining wherever
necessary) with applying a priming
coat of red lead paint all complete as
per approved drawing, building
specification and direction of E/I
z 7.88] Kg
Qty as peritem no. (7) & (8) = 40 05| W1 25679.82 1233.99
Supplying, fitting and fixing (
250x20x6mm  L-type M.S.clamp !
10 5.5.9 |properly fishtailed, including
making holes and setting the same
in 250x125x 75 mm-do- 2 200 Tos 31.34 162.62
Flats upto 10mm in thickness !
10| W46 |15 it i
6 1.5 9.00] rft 1
2.74| mtr ;
3.9kg/mtr 10.70{ kg
0.11| 9402 4900.00 524.36
11 Carriage of Materail | -
a) Earth ’ 0.14 mJ 117.54 16.45
b) Local Sand l 0.02 m, 357.78 7.16
¢) Stone Chips ] 0.09 m 417.3 37.56
[ Total 17750.18)
e o S ﬁ o
N 22 @%5 P schort
% 010t
JE 19} : EE
RMC, Ranchi RMC, Ranchi

RMC, Ranchi



NCH L. CORPORATION _ _ _
e Installation of M.S. Grating (Jali) at the outlet points of drains falling into the |
Name of Work: Harmu river
’ C m-.wmil
A, . o
SI.No. | Particulars or Item of Work | Quantity / Unit Cement Sand Chips Earth Sand
. PCC (1:15:3) , ’ A 0.03 0.04 0.09
2 | | o # m? 0.14
,,,,, , m’ 0.02
i # m® 0.03 0.04 0.09 0.14 0.02
* Bags 1 m3 m3 m3 m3
£3
Vo, ¢
> aﬂm)\
'e
e
. Gk e P
RMC, Ranchi 1"AE W
. RMC, Ranchi EE

RMC, Ranchi
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RANCII MUNICIPAL CORPORATION
Detall Estimate for 6'x.6'slze Dralnage Screen
drafng falling Into the Harmu river

Name of Work: Installation of M.S, Grating (Jall) at the outlet polnts of

r'— g " . "
a " - 3 = It. or Init ‘ Rate (in ﬂ")i Amuount rl‘ll R‘.)
b emao 0 0 tH { Uylll”( (ni H Aate ( il
"ﬂ’uﬂl'ﬂlA or ltem IW rl No, L(‘"u"l ”fL,l(“'l i [ ' ) " y ‘ " ‘I S " i -

U
1634.25

e

326.85

SLNo. | 1tem No. N (e
6.00] Hos |

-

LalmufTrﬁ cleaning the work slte 5
belore and alter work etc

Earthwork In  excavation In g
foundationTrenches In ordinary soll
(vide classification of soll item -A) f

I SRS Sty s -

1

and disposal of excavated earth as

J.BCD |obtained to a distance upto 50 M

511 Jincluding all lif, leveling ramming

the foundation trenches, removing g i i
1

roots of tree shrubs all complete as i ’
per approved design, bullding i
snecification and direction of E/1 ; e e a
2,67 j 1o,ssi [
1 2 ‘ - ’ . 151.82

| | | 0.30 _m’

Providing coarse clean sand in filling
fn foundation trenches or in plinth
including ramming and watering in
layers not exceeding 150mm thick
B.CD. with all leads and lifts including cost
3 5110 |ofall materials, labour, royalty and
: taxes all complete as per building
specification & direction of E/L(
Mode of measurement compacted
volume).

=]
—

a

=

Z.Oﬂl 2.00J 0.25( 1.0

589.51 17.69

e
o
@

3
w
E

o
|

|
| [

Lo
=]
W | ©
—
j=]
=

|

Supplying and laying (properly as
per design and drawing) rip-rap
with good quality of Boulders duly
WRD |packed including the cost of]
5.6.8. |materfals, royalty all taxes etc. but
excluding the cost of carriage all
complete as per specification and

direction of /I
[ 1] 2000 200 042 168] it
; Jj II ,[ ,l | Total] 1.68] cft [
8 3
Providing and laying in position ' °'l =08 17640 8T8
cement concrete of specifled grade
excluding the cost of centering and
5 | 5311 [shuttering - All work up to plinth
level1:1,5:3 (1 Cement : 1.5 coarse
sand zone(lll): 3 graded stone
e 20m minal si

[ 1] 200 2.00  2.00| 8.00] cit |
l ’ 'l'otal’ 8.00| cft

—
4961.73 1141.20

Supplying, fitting and fixing 16mm
dia MSgratings (inclusive) of ope
25%x 6mm MS, flat for height
exceeding 1M, with necessary holes)
) - towindows making  holes |
-/ |choukhats, cutting barg 1o gy
fitting ang fixing the same in’
';:ositlon, Including stralghtening the
.ars all complete a5 per buildj
specification angd direction of E/l n'




95

fate fin Rs )| Amount (in Rs j

9 e o
! ] i ) padil f)urantity tintt
SENo | e N particulars ai Htem ol Waork ! No | Length  Rreadih | Depth | : i i
{4 ' v ] R LI f ' y
‘ i 5 i ‘ : 10150, ¥ L : L P -
) @90 Ky i, ’ & i 030] MT | 74498 935 21509 54
) | I
- 4 i ! |
. M 10% {lion and Steel material ! ! E ——
4. A4} Jthannnel Size in mm . ¢ ! { NORSERCEO]
U XTI ‘ A5 [ 000 n | —
4 {Por frame heighn 100 [ e | 915 m | o
SN — . e - [~ { 6533 *u | I S
” E 4 ) /}lﬂ"L’4 K m T . = i 0.07, AT g 7 ;750751040 DEE—— :
o T s i baes of e avs/re a1sbare] | T —
(1) |5000/ Fe 550D o4t —t—00
(v)] |16 mm (for hanging arrangement) 2 | T3 ™ | -
of .32 S
- ———1 | 1.67] Ko | A ——30373|
@1.50 Kg/m 0012 MT $6990.00 803.33
Labour for fabricating, erecting N i
hoisting and fixing In position
structural steel work in RS. joist, E !
channel, Angle, Tee, flat, plate, latice | _ |
member, built up compound section | | |
in column, girder, stair case, or truss | ‘
including cost of gusset plates,
9 5.5.28 |holding down bolts. anchor plates at !
all heights and depths, bolting, ‘
welding(machining wherever
necessary) with applying a priming
coat of red lead paint all complete as
per approved drawing, building
specification and direction of E/I
Qty as per item no. (7) & (8) 76.90| Kg ,
or 0.08] MT 25679.88 2054.39
Supplying, fitting and  fixing
250x20x6mm  L-type M.S.clamp
10 559 |properly fishtailed, including
making holes and setting the same
in 250x125x 75 mm-do-
. 4.00] Nos 81.34 325.36
11 MR |Chain pully block IMTx émtr chain | 14 1.00| Nos 3813.56 53389.84
MS Flats upto 10mm in thickness
10 (M- P
s (50 mm width)
8 2 16.00 rft '
4.88| mtr |
3 Skg/m 19.02 kg
0.19 quinta
12 Carriage of Materail J Wi s
a) Earth P 3
b) Local Sand N = 117.54 35.26
c) Stone Chips = T 357.78 10.73
e 417.3 83.46
o 89426.56
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Name of Work:

RANCHI MUNICIPAL CORPORATION

Installation of M.S. Grating (Jali) at the outlet points of drains fall

Harmu river

ing into the

; 1
Si. No. Particulars or Item of Work | Quantity Unit . Sand Chips Bl loaupeetand
T TCC (1153
3 & ; m ou 0.23 Bw 0.07 OHO ONO
: ; 0.30 3
ic = 0.14
3 {Coarse Sand 003 "
: m
I Total oilis
3
m 0.07
Bags 0.10 0.20 0.14 0.03
2l e 5 -
i m e
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fF x0 size Drainage Scraen
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1 Ne
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Partinlars o fem wllverle Nu

Ilabom for leaning the Wik il g

fatter W nrh ety
excavation
[onndatton Tyenches avddinary sall
[fvate dlaswilhation of sl fem A)
?umi dnpasal of excavated eanth as|
gam-\mml o dintance e 0 My

Vb leveling vannning
A, PeInoving

iplete as
butlding|

ibpfore am
parthwerk 0

¥

hinctuding al
?tm‘ toundation treneh
fropts of tree shrutn all con
per approved  deign,

Jauetiatie anddtietien et b

[ o ff s

tength

feeadth

i ot tnlt

fuantit
frepth " y

#.00[ Hae

0.30

B.C.D.
5110

Providing caarse clean sand In Oiling
in foundation trenches or plinth
including ramming and watering In
layers not exceeding 150mm thick
with all leads and lifts including cost
of all materfals, labour, royaity and
taxes all complete as per building
specification & divection of E/L{
Mode of measurement compacted

volume).

32615

fate (In fta.)

1634 76

A — R e e

0.25 1.00[ cft

2.00

2.00

Total 1.00| cft

17.69

or 0.03| m

589.51

WRD

5.6.8

Supplying and laying (properly as
per design and drawing) rip-rap
with good quality ef Boulders duly
packed including the cost of]
materials, royalty all taxes etc. but
excluding the cost of carriage all
complete as per specification and

0.42 1.68| cft

direction of E41
1

2.00

2.00
Total 1.68[ cft

87.82

or 0.05] m®

1756.40

5.3.1.1

Providing and laying in position
cement concrete of specified grade
excluding the cost of centering and
shuttering - All work up to plinth
level1:1.5:3 (1 Cement : 1.5 coarse
sand zone(lll): 3 graded stone

apgrepate 20mm nominal size}
1

2.00

200 2.00 8.00] cft

Total 8.00( cft

or 0.23| m®

4961.73

1141.20

557

Supplying, fitting and fixing 16mm
dia M.S.gratings (inclusive) of one
25x 6mm MS. flat for height
exceeding IM. with necessary holes)
towindows making  holes in
choukhats, cutting bars to size
ﬂt(ip.g and fixing the same ir;
position, including straightening the
bars all complete as per buildin
specification and direction of E/L. y

64.00/ sft

<4

i S




“ ] [ G ' ' [ g 4 r Amount (in B
Item No. Particnlars or ltem of Wark No, | Length | Tireadth {,;" f:"’ [()mmﬂty }'m‘" ate {0 J..,w,.w_. wind
ept e B ]
R W A 3
e T Teeewgme| L 42497 47
M-105 [lvon and Steel material N
(d)__{Channnel Stze mmm___ v 4 47T
U 75710 161 A) S N BN SN -
- ~ [For frame height 14'-0” B R TR WT " .
e LT H LN ] 1] 49 N . 12
i or . | ]
f o o ———— N it = o S S——— e oo -~-;""’” ”""”"‘”’m‘; KLMMWMW
] ! e @70 0/m L 75075.00 6756.75
J " S - of 0.09] MT
Rk e e e e e ST RN =]
;: " M-195 [TMT bars of Fe 415/Fe 415D/e
(1) |S00D/ Fe 550D ,_,_,,,,,,...,,_...--‘—-w—---—-"'-—'_“"""w
[~ N 116 for] 2000 1t | ———
(v) mm (for hanging arrangement) 2 10
| = 610[ _m
{ pr—— = 9:64—_52,______’-7 6699
- @1.58 Kpp/m ] 5,010 MT_ ’____!_g_g__”g;g_Q 99
“'f Labour for fabricating, erecting,
hoisting and fixing in  position
structural steel work In R.S. joist,
channel, Angle, Tee, flat, plate, latice
member, built up compound section
in column, girder, stair case, or truss
including cost of gusset plates,
9 5.5.28 |holding down bolts. anchor plates at
all heights and depths, bolting,
welding(machining wherever
necessary) with applying a priming
coat of red lead paint all complete as
per approved drawing, building
specification and direction of E/I
|Qty as per item no. (7)&(8) | | | 96.75] K
] | or 0.10] MT 25679.88 2567.99
Supplying,  fitting and fixing
250x20x6mm  L-type M.S.clamp
10 559 [properly fishtailed, including
making holes and setting the same
| in 250x125x 75 mm-do- )
[ 4| | 4.00[ Nos 81.34 325.36
11 M.R 7 Chainpullyblock1MTx6mtrchaln I 10] ! 1.00/ Nos 3813.56 38135.60
MS Flats upto 10mm in thicknessl 1 l
10 | M-
i (50 mm width)
Jl 8 ’l 2 16.00] it —
4.88| mtr
3.9k mlrl I
8/ 19.02| kg
I J 0.19|9uinta
11 Carriage of Materail | ] ) Ao 93132
a) Earth | J
0.30 m’
b) Local Sand I ’ - 117.54 35.26
c) Stone Chips [ 333 = 357.78 10.73
L] Total i %3 _83.48
94941.18
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RMC, Ranchi



: : alling into
Installation of M.S. Grating (Jali) at the outlet points of drains falling in
Name of Work:

the Harmu river
, i rth |Coarse Sand
M SL z? | Particulars or Item of Work | Quantity| Unit | Cement Sand Chips Ea
| 1 % CC (1:15:3) w 023 0.07 0.10 0.20
i
| 0.14
2 ,_msi, ﬂ 0.30
r o _,m@wqmm Sand M 0.03 0.03
ITotal M a.i 0.10 0.20 0.14 0.03
‘ N# o ’ e W m’ o
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Ranchi Municipal Corporation, Ranchi.
enforcement cell

The enforcement team re%ularly conducts encroachment drives in the Harmu Ri
area. The details of the drives are as f

ollows:
| ] - — — o
$0. ¥O0. _ _'_.renue Name date of encroachment campaign
1 |In thfe areas arounc_:l the Harmu River. 03.12.2025
2 | Adrive was launched to remove encroachments 05.03.2026
from all the rivers through Office Order 627/Swachhata R
dated 05.03.26.
3 Under the Harmu River Bridge 06.04.2026
4 Harmu River area 07.04.2026
5 Harinu River area 08.04.2026
6 Harmu River area 16.04.2026
7 | Inthe areas around the Harmu River. 02.06.2026
g | Four people were fined for discharging dirty water 03.06.2026
during the Harmu River encroachment drive.
9 The encroachment in the area aroyr?d Harmu rnffer was 04.06.2026
measured in which the zonal and municipal corporation team
was present.
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The Municipal Commissioner conducted a three-kilometer walk to inspect the Harmu River. |

Ranchi

Encroachments and filth will be removed. Heavy

fines will be imposed on those who spread them.

'_ warning

Senior correspondent, Ranchi

The Municipal Corporation has taken
steps to make the Harmu River
clean, beautiful, and encroachment-free. In
this regard, Municipal Commissioner
Sushant Gaurav, along with officials,
inspected the Harmu River on Tuesday.
They walked three kilometers along
the trails along the Harmu River, withessing
the encroachments firsthand.
Following the inspection, the Municipal
Commissioner announced that a survey
of the entire river will be conducted
to revitalize the river. A joint team
from the Sadar Zone, Argora Zone, and
the Municipal Corporation will survey
the entire river, identifying encroachments,
Following this, efforts will
be made to free the river from encroachments.
The inspection included a team of
Deputy Administrator Gautam Prasad
Sahu, Assistant Administrator,
and enforcement officers.

Duting the mspection, e Municipal Comrssaner
found dozens of khatals operating along
the riverbank. These khatals were dumping
cow dung into the river. In light of this,
the Municipal Commissioner ordered
the removal of all such khatals operating
alumj the riverbank. He also stated that

o The Municipal Corporation leam along

measure the river,

o Toincrease water holding capacity

and flow, silt will be removed using
Poclain and JCB machines.

o Trees, plants and benches will be planted in
vacant spaces along the riverbank, providing

convenlence 1o marning walkers.

Fines should be imposed on all sluices. Seging
the river's dire condition, the Municipal
Commissioner directed the sanitation
department to remove silt from the entire
river area using Poclain and JCB machines.

with the city zone and Argoda zone will

o 1

The dredging work should be carried out
expeditiously to increase the river's water holding
capacity and ensure smooth flow. The
Municipal Commissioner, after seeing several

wacant spaces alang the aver, decided to develop tham

Municipal Commissioner inspecting Harmu River with officials |

», nits o,

He directed that these places should be
developed with flowers, plants and benches,
50 that people can relax when
they come here for a walk in the marning
and evening.
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